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til.

IV.

11. Binapacryl T*tophona and Tatograph Facilitias In 
Kharakhal Araa of Khirahu Block

12. Dicrotophos
7253. SHRIC.M.NEGI: Willttie Minis-

13. Thiodemeton/Dlosulfoton ter of COMMUNICATIONS be pleased to 
state:

14. Fentin acetate
(a) whether Government are aware that

15. Fentin hydroxide there is no telephone or telegraph facility in 
Kherakhal area of Khirshu Block. Pauri

16. Chinomethonate (Morestan) Garhwal; and

17. Ammonium Sulphamate (b) if so, the steps contemplated to 
connect Kherakhal with telephone and to

18. Leptophos (Phosvel) open a post and telegraph office there?

PHASED o u r  OF USE: THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI

1. Endrin JANESHWAR MISHRA): (a) Yes. Sir.

2. Ethyl p̂ rathion (b) Telegraph and Telephone facilities 
will be provided at Kherakhal during 8th

LIST OF INSECTICIDES RE- Plan. Regarding opening a Post Office infor
STRICTED IN USE: mation is being collected and will be laki on
1. Aluminium phosphide the Table of the House.

2. E.DB Suicide by Women In Delhi

3. Dieldrin 7254. SHRISAVITHRILAKSHMANAN: 
Will the Minister of HOME AFFAIRS be

4. D.D.T. pleased to state;

5 BH.C. (a) the number of women who commit
ted suicide in the last four months in Delhi;

6. Chlorbenzilate
(b) the number of such cases converted

7. Sodium cynide into murder cases later and the details thereof; 
and

a. Captafol
(c) the action taken by Government

us 7 OF INSEC riCIDESBANNEO. against the person found guilty?
1. Dibromochloropropane

(DBCP)
THE MINISTER OF STATE IN THE

2. Toxaphene MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) 124 women

o Pentachloro-nitrobenzene committed suickie during the period from
(PCNB) 1.12.1989 to31.3.1990.
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(b) Nil.

(c) Does not arise.

Spying Activities by Ex-Military Person
nel

7255. SHRI G.S. BASAVARAJ: Will 
the Minister of i-IOME AFFAIRS be pleased 
to state:

(a) whether Government are aware that 
ex-military personnel are involved in spying 
operations; and

(b) if so, the details thereof and the 
steps taken or contemplated to insulate 
defence establishments from access of ex- 
military personnel and check espionage 
activities by them*̂

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) Yes, Sir.

(b) It will not be in public interest to 
disclose the details of such cases. Neces
sary security measures are in force for insu
lation of defence establishments against 
espionage. Specific measures in this con
text include physical security of establish
ments. measures for safeguarding classi
fied information, verification of antecedents 
of personnel etc.

Backlog In Issue of Passports In 
Cochin Passport Office

7256. PROF. P.J. KURIEN: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state;

(a) whether there is a large backlog in 
the issue of passports in Cochin passport 
office during the last three mo'*ths:

(b) if so, the details thereof: and

(c) the steps being taken to dear the 
backlog and also to streamline the system?

THE MINISTER OF EXTERNAL AF- 
FAIRS (SHRI I.K. GUJRAL): (a) to (c). During 
January-March, 1990, Passport Office Co
chin received 42965 applications for fresh 
passport. Prevbus balance as on 31st 
December, 1989 was 20999. During this 
period, 43366 fresh passports were Issued. 
Balance pending as on 31st March, 1990 
was 19679 I.e. less than at the end of the 
prevk)us quarter. Out of this, police reports 
were awaited uptoone month in about 2400 
cases. 919 cases were closed and returned 
to applicants as per provisions of the Pass
port Act, 1967.

The folk)wing special steps have al
ready been taken recently to ensure that the 
issue of passport applicatk>ns is expedited.

(i) Passport applk:atk>ns are scruti
nised at counters and incomplete 
applk:ations are returned to appli
cants on the spot, pointing out the 
defbiencies. Incomplete applk:a- 
tions received by post are returned 
the same day, pointing out the 
deficiencies.

(ii) Despatch of the passport applica
tions to the Polk:e/CID authorities 
within 24 hours of their receipt.

(iii) Periodical reminders to the Polk?e/ 
CID authorities and constant liai
son with these authorities at vari
ous levels.

(iv) Simplificatbn and rationalization of 
passport procedures.

(V ) Deployment of additional tempo
rary staff and provision of special 
incentives to staff for working on 
Sunday and closed holidays.


